FORM A
PUBLIC ANNOUNCEMENT

(Under Regulaban 6 of the nsohency and Bmk:qxc‘géeoerd ot incka
{Insoivency Resoutlion Procass for Conporate Parsons) Reguatione, 2016

FOR THE ATTENTION OF THE CREDITORS OF
GREEN ELEPHANT INDIA PRIVATE LIMITED

principal office (it any) of corporate | Samacruz (Eas() Murnbal, Mumbai Gity
debtor Y  MH 400056 IN s
6. | Insohency commencament dane In 117.02:‘20@ (CIRP has commanced on 17022023,
respect of corporate dettor | The Copy of Order was iploaded at Honble NCUT
[ Mumbai On 200272023,

7. | Estimated date of ciosure of nsohency | 160682023 (Beng 180 days from CIRP

rasolutice Process B | Commencement date l.e 17/02/2023.)
& | Name and regstration numiber of the | M Yawnkumar Sumatdal Shah
irsovency professonal acling as | Regisyation No. -

_|interin resobtion peofessional | IBBUPAO01IPRO1785/2019 2020012768,
a | Address and e-mal of the ntenm | Flat No. 103, Tower 2. Magple, Rurwal Greens, Near
rescluion professiondl, as registanad | Fortis Hoepta, Mulund Link Road, Nahur, Mulund

with the Board | West, Bnandup, Mumbai Suburban,
| Maharashira S00078.
| Emai - yatinshah0 @reahoo.co.n
10| Address and e-mad 1o be usad for | Yatin S Shanh & Co.
resolubon professonad | Opp Post Office, Od Ssanon Road, Kalyan West
| Emai-Grp. greensdeiphanm@igrnal.oom
11. Last daje for submissan of daims | 06/03/2023

12| Classas of craditors. £ any. under g
dause () of sub-section (8A) of secton ‘

izt.wwmmwm

. ecsasiore) P
13 Names of Insohvency Professionals I NA
(idantifiod 10 act as Authonsed
| Reproserative of creditors 0 a cioss
| Three rames for each cass)
14]' {a) Relevant Fomne and hps bl govinveryhome ' downicads

{0) Detsits of authonzed rapeesentathves | NA
| ore avadable at i

Notice is hereby given that the National Company Law Tribunai has ordersd tha
commencement of a corporate insolvency resciution process of the Green Elephant india
Private Limited on 17,/02/2023. (CIRP has commenced on 17/02/2023, The Copy of Order
was uploaded al Hon ble NCLT Mumbai on 20/02/2023.)
The creditors of Green Elephant India Private Limited, are hereby called upon te submit
their claims with proof on or before 06/03/2023 the date falling fourteen days from the
appointment of the interim resolution professional to the interim resolution professional at
the address mentioned against entry No. 10,
The financial creditors shall submit their claims with proof by electronic means anly. All other
creditors may submit the clams with preod in person, by post or by electronic means.,
Submission of false or misleading proofs of claim shall attract penalties.
-/~
Mr. Yatinkurmnar Sumatial Shah
Registration No. - IBB1IPA-OD1/1IP-P-017B5/2019 -2020/12764,
interim Resolution Professicnal
Date :20/02/2023 In tha matter of Graen Elephant India Pravate Limited
Place: Mumbai




